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1. the Chainman ot the Committee on Private Members” Billy and Resolutions, having
been authonsed by the Committee to present the Report on their behalf, present thas

Fift\-first Report.
2. The Committer met on the 28th July, 1969, for--

L Atlocation of time 10 the Resolutiony set down in the List ol Business o
Fridav. the st August, 1964

II.  Classification and allocation of time for discussion ot Bills (vede Appendin).

Alotment of time to Resolutions

5. the Members whose Resolutions had been included in the List ol Business tor
the Is August. 1969, had been invited 0 present their views on the Resolutions belone
the Cormnitter. Shrimati Tarkeshwari Sinha and Shri Yo Gadilingana Goud atiended

the stung
1. The Committee 1ecommended the allocation of time as follows:—

i1 Roewolution regarding Nationalisation ol toreign trade. general
st ance, el 2 hows

12y Resolution aegarding Activities of Naxalites. 2 hows

(2 Rosolution regarding Ceiling on properts 2 hours

Classification and allocation of time to Bllls

5. Lhe Members concerned had been invited to preseni before the Committee their
views on thein Bills.  Shri George Fernandes attended the sitting.

uo At considering all aspects of the Bills, the Committee placed all the Bills in
categony ‘B oand recommended allocation of time for each of these Rills av showi in
column 5 of the Appendin.

Recommendations

7. The Committee recommended thae
(1 v allocition of ume o resolutions, s shown in paragiaph | above, be agreed
to ba the House: and
i, the chification and allication of time w Bills by the Commttes as shoson i
the Appendin be agrecd 1o by the House
R. h. KHADIL.KAR,

New Detnr; Chaiynron,
Jul 28, 1969 Committee on Private Mew i Bills and

NMiacana 6, 1891 (Saka) Resolutions.
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APPENDIX
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